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INTRODUCTION 

I, the Chairman, Estimates Committee having been authorised 
by the Committee to submit the Report on their behalf, present this 
twentieth Report on the Ministry of Agriculture and Irrigation 
(Department of Rural Development)-Survey of Unemployment in 
the Rural Sector. 

2. The Estimates Committee took up for examination the subject 
of Rural Employment. Study Groups of the Committee visited some 
of the States and held informal discussions with the representatives 
of the State Governments on various aspects of the subject. The 
Committee came to know that though sample surveys of unemploy-
ment and under.-employment were conducted by the National 
Sample Survey Organisation of the Government of India after every 
five years. there was no standing machinery in the States to keep 
a regular and current account of the number of unemployed and 
under-employed persons in each State and in each District. The 
Committee have felt that in view of the decision of the Government 
of India to remove unemployment in the country in the next 
10 years, it is necessary. nay vital, to have a clear picture of the 
size of the problem of unemployment at more frequent intervals 
than at present, not only to know the magnitude of the challenge 
before the country but also to watCh the rate of progress of the 
various employment generating schemes in solving this problem. 
As the in-depth examination of other aspects of "Rural Employ-
ment" is likely to take more time and as in the opinion of the Com-
mittee the need for evolving a new mechanism to make a survey 
of unemployment in the rural sector from season to season and 
year to year is not only imperative but also urgent for the success-
ful implementation of the 10-year plan to remove unemployment. 
the Committee have' decided to present this interim report on the 
pattern of machinery to be set up for the purpose in the States and 
at the Centre. 

3. The Committee took evidence of the representatives of the 
Ministries of Agriculture and Irrigation (Departments of Rural 
Development and Irrigation), Plannin~ (Department of StatistiCS) 
and Labour. Planning Commission, National Sample Survey Organi-
sation and the Registrar General of India on the 17 March. 1978. The 

(v) 



Committee wish to express their thanks to the officers of these 
departments for placing before them the material and information 
which they desired in connection with the examination of the sub-
ject and, for giving evidence before the Committee. 

4. The Report was considered and adopted by the Committee on 
24 April, 1978. 

5. A summary of the recommendations/observations contained in 
the Report is appended to the Report (Appendix III). 

NEW DELHI; 

April 25, 1978. 
Vaisakha 5, 1900 (Saka). 

SATYENDRA NARAYAN SINHA, 
Chairman, 

Estimates Committee. 
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CONCEPTS AND DEFINITIONS 

It is generally recognised that the dividing line between over-. , 
unemployment and under-employment is thin in our country with 
the preponderance of unorganised sectors like agriculture and 
household and small-scale industries. It is also recognised that 
labour force sample surveys and the population censuses would be 
the agencies for collecting data on over-all employment and un-
employment in the economy. There have however been variations 
in' definitions and concepts of unemployment and under-employ-
ment and the methods adopted for collecting data at different 
points of time by these organisations and other studies. In this 
connection, the Central Statistical Organisation had evolved a set of 
definitions and concepts in 1961. The matter has been examined by 
Committee 01. Experts on Unemployment Estimates (Dantwala 
Committee) in 1970 and the Committee on Unemployment (Bhag-
wati Committee) in 1973. . , 

2. Declaring Government Policy on removal of destitution the 
Vice-President (acting as President) in his address to Parliament 
on 28th March, 1977 stated:-

"In the economic sphere, the Government is pledged to the 
removal of destitution within a definite time frame o~ 10 
years. Relative neglect of the rural sector has created 
a dangerous imbalance 'in the economy leading to miS'l'a-
tion of people from rural areas to urban centres. The 
farmer has been denied reasonable and fair price for his 
products. Allocations for agriculture and related deve-
lopments have been grossly inadequate and the need to 
improve conditions in the villages has received scarce 
attention. More than a lakh of villages do not even have 
the most elementary facilities for drinking water. My 
Government will follow an employment-oriented strategy 
in which primacy will be given to the development of 

, agriculture. agro-industries, small and cottage industries 
especially in rural areas." 

3. Speaking in the Lok Babha on the motion regarding unem-
ployment problem on 28th July, 1977 the Prime Minister reiterated 
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Government's determination to remove unemployment in the coun-
try. He stated:-

"Government has declared its aim of removing unemployment 
within ten years." 

4. During their visit to some States, the Conunittee were given 
an impression that the concepts and definitions of unemployment 
and under-employment used in the National Sample Surveys (NSS) 
did not lead to the correct results. 

5. It has been stated in a memorandum furnished by the Gov-
ernment of Orissa that:-

J 
. r 

"No reliable estimates of the employment situation either for 
the State or for the country as a whole are yet available. 
The results of the National Sample Survey have not been 
able to throw any comparable result on account of adop-
tion of varying concepts and techniques in each round. 
The Planning Commission's estimates based on the back-
log concept involves the projection of the past experience 
into the future for estimating the employment generated 
under different Plan programmes and suffers from 
several limitations inherent in the system." 

6. It will be relevant in this context to make a mention of the 
concepts and definitions of unemployment and under-employmen. 
in the population censuses and National Sample Surveys and also 
the recommendations made by Expert Committees. 

Census of India, 1961 

7. In the 1961 Census, those persons were regarded as workers 
who were engaged in gainful activity (i) not less than one hour a 
day throughout the greater part of the work:ng season in case the 
person was engaged in seasonal work, or (Ii) for at least one day 
during the fortnight preceding the date of enumeration in case the 
person was engaged in regular work. 

S. Among the non-workers, two categories, namely (i) persons 
seeking employment for the first time, and (ii) persons seeking 
·employment not for the first time, constituted the unemployed. 

9. No data regarding the under-employed was collected in the 
1961 census. 

CenslA,"<; oj India, 1971 

10. In 1971 Census it was envisaged that a person would be 
eligible for the main activity status of a worker if the person parti-
cipated in any economically productive work (i) during the "last 
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one year", in case the person was engaged in seasonal work. or (ii)' 
on anyone day of the week preceding the date of enumeration in~' 
case the person was engaged in regular work. 

11. Among the persons whose main activity was that of non-· 
~orker, a residual category 'others' (after exhausting categories, 
like housewife, student, retired person or l'entier, dependent, beg-
gars, institutional inmates etc.) was considered constituting the un-· 
employed. 

12. In 1971 Census also data regarding the under-employed was 
not collected. 

13. The Committee on Unemployment (1973) have p'ointed out· 
the following difference in the concepts and defin;tions adopted in 
the Censuses of 1961 and 1971:-

"The main difference between the concepts and definitions 
adopted for the 1961 Census and tho;e for the 1971 Census. 
was with reg:'rd to the basis of work. In the 1961 Census, 
any person engaged in gainful work even to a matJZinal 
extent (i.e. for one day in the reference week, or for one" 
hour a day in the greatel' part of the working season) 
was counted as a worker. In the 1971 Census, the basis· 
of classifying a person as a worker was his having a gain-
ful activity as his main activity. Thus, the 1961 Census 
classifica.tion of workers was much wider than that of' 
the 1971 Census. Due to this, a number of ~rsons, who 
according' to the 1961 Census C'lassifi~ation would have' 
been counted as workers, were classified as non-workers 
in the 1971 census. This has resulted in a lack of com-
parability between the data derived from the two· 
Censuses." 

National Sample Survey (NSS) 

14. The NSS experience may be divided into three periods. 
namely (a) upto 1959-60 (NSS-15th round), (b) from 1960-6] to 
1968-69 (NSS-lSth to 23rd rounds), and (e) after the NSS 26th 
round (after September, 1972). During the period upto 1959-60 
various concepts and definitions. activity st..tuses, criteria for' 
recording statuses, etc., were eX})'erimented with. On the basis of 
a study, among other things, of the NSS experience of this initial 
period the Central Statistical Organisation had evolved a set of 
concepts and definitions for use in labour force surveys (Appendix' 
I) . These standards were in forre in the NSS rounds during the 
peI10d 1960-61 to 1968-69. On the basis of a review of the entire' 
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situation rel~ting to estimation of unemployment, the Dantwala 
Committee recommended in 1970 certain measures of unemploy-
ment which, the NSSincorporated suitably in its programme dur-
ing the penod after September, 1972 in its two rounds namely, NSS 
27th round (October, 1972-September, 1973) and 32nd round (July, 
1977-June, 1978). 

Expert Committee on Unemployment E'stima.tes (Dantwala Com.­
mittee) 

15. A Committee of Experts on Unemployment Estimates (Dant-
wala Committee) was set up by the Planning Commission in 1968 
to go into the estimates of unemployment worked out fur the pre-
vious plans and the data and the methodology used in arriving at 
them and advise the Planning Commission on the various issues 
connected therewith, in particular the alternative methods of the 
analysis, computation and presentation that may be adopted for the 
Fourth Five Year Plan (1969-74) in the ten year perspective of 
1969-1979. 

16. The Committee of Experts on Unemployment Estimates in 
their Report (1970) had recommended that:-

(i) the concepts of labour force and of measurement of un-
employment and under-employment in terms of man-
years as adopted in developed economies, are unsuitable 
for an economy like ours with its preponderance of se]f-
employment and production within the household enter-
prises; 

'(H) estimates of unemployment and under-employment pre-
sented in one-dimensional magnitude are neither mean-

, ingful nor useful as indicators of the economic situation; 
(iii) studies should be undertaken to obtain data on different 

segments of the labour force, taking into account im-
portant distinguishing characteristics such as region, 
rural-urban residence, statuB of workers, educational at-
tainments, age and sex; and 

(iv) various improvements should be made in the collection 
and presentation of data by agencies such as the Census 
National Sample Survey and the Employment Exchanges: 

17. The important recommendations of the Committee are given 
in Appendix 11. 
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18. In view of these recommendations, the Planning Com-
mission discontinued making estimates of backlog of unemployment. 
No estimates are, therefore, available with the Planning Commission 
for the Fourth and Fifth Plans. 

Committee on Unemployment 

19. The Department of Labour and Employment appointed a 
Committee in December, 1970 to assess the extent o~ unemployment 
and under-employment and to suggest remedial measures. In their 
report submitted in May, 1973, the Committee made the following 
recommendation regarding the concepts and definitions of employ-
ment and under-employment: 

"The concepts and definitions of employment and unemploy-
ment whicb are in use in the 27th round Of the NSS con .. 
form as closely as practicable to the recommendations o. 
the Dantwala Committee gn this point and they may be 
sufficient for our present needs. We would, however. 
emphasise that in a dynamic situation there can be nc 
finality about the concepts and definitions of employment, 
unemployment and under-employment and the subject has 
to be reviewed at suitable intervals, 80 that while com-
parability is maintained as far as pollible, the changing 
conditions and requirements ot the users of data can be 
taken note of and satisfied by suitable modifications in 
the concepts where considered necessary." 

Concepts adopted in NSS 27th a:rl./d 82nd Rounds 

20. In a written reply furnished to the Committee by the Depan-
ment of Rural Development, the concepts ·adopted for the National 
Sample Survey-27th Round (October, 1972 to September, 1973) and 
32nd Round (July, 1977-June, 1978) were stated as follows:-

"A person is classified as 'employed' if he/she pursues some 
gainful activity, 'Unemployed' if he/she has no gainful 
work but is seeking or available for work, and outside 
the labour force if he/she does not belong to either of the 
earlier two categories. 

The appropriate status of the person is ascertained with re-
ference to two alternative periods, one as long as a year 
and the other as short as a week preceding the date of 
inquiry. The activity status associated with the one year 
as reference period is termed as "usual status" while one 
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associated with one week as reference period is known Clo. 
the "current status." 

U suaZ Statu..'i 

Under this approach the appropriate status of the person is 
the one which is usual ror the person during the "last 
year or so", but this definition has been made more pre-
cise by the recent NSS Survey (32nd round) by the stipu-
lation that the 'usual status' must account for the major 
part of the period of 365 days preceding the date of 
enumeration. 

Current Status 

According to this approach a person is accorded the status of 
being employed if he/she has pursued some gainful 
work for at least one hour at least on one day during the 
7 days pre<..'eding the date of enumeration. If. a person 
had no gainful work during the ent.re period of 7 days but 
sought or was available for work, hefshe is treated a,:: 
unemployed. If a person had neither any gainful wnrk 
nor sought or been available for work during the period 
under reference, the person is treated as "outside the 
labour force." 

For assessing the average level of utilisati(.n of the labour 
force, additional information is col1ected in respect of all 
persons whose 'current status' is either employed or un-
employed. This relates to their detailed status (employ-
ed. unemployed. or out of· labour force) separately for 
each of the 7 days constituting the reference period. The-
da:\' by day account of thf' work pattern gives an idea of 
the level of utilisation of the labour force. Estimates of 
person-days of unemplC'yment based upon the day by day 
account of the work-pattern have also been worked out,'· 

21. Although under-employment was not precisely defined in the 
survey. the fo'lowing categories of pers:,ns workin~ and ava;lable 
for additional work. were considered eligible for being noted as 
under-employed: -

(i) working as regUlar wage/salary earner: 
(ii) working in household enterprise; 

(iii) casual wage labour; 
(iv) unpaid family. helpers workin~ in houl\E"lioTcl enterprises-
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Concepts ".nd Defin.itions adopted by I.L.O. (1976) 

22. The definitions relating to unemployment adopted by Inter-
national Labour Organisation (1976) are as follows:-

Persons in unemployment consist of all persons above a speci-
fied age who on the specified day or for a specified week, 
were in the following categories:-

(a) workers available for employment whose contract ot 
employment had been terminated or temporarily sus-
pended and who were without a job and seeking work 
for payor profit; 

(b) persons who were available for work (except for minor 
illness) during the specified period and were seeking 
work for payor profit, who were never preViously em. 
ployed or whose most recent status was other than 
that of employee (i.e. former employers etc.), or who 
had been in retirement; 

(c) persons without a job and currently available for work 
who had made arrangements to start a new job at a 
date subsequent to the specified period; 

(d) persons on temporary or indefinite lay oft without pay. 

23. The following categories of persons are not considered to be 
unemployed: -

(a) persons intending to establish their own business or farm, 
but who had not yet arranged to do so. who were not 
seeking work far payor profit. 

(b) former unpaid family workers not at work and not seek-
ing work f()r payor profit. 

24. According to definition adopted by I.L.O. under-employment 
exists when a person's employment is inadequate, in relation to 
specified norms or alternative employment, account being taken of 
his occupational skill (training and working experience) Two 
principal forms of under-employment may be distinguished: visible 
and invisible. 

Visible under~mployment is primarily a statistical concept 
dill'ectly ineilsurable by labour force and other surveys, refiecting an 
insufficiency in the volume of employment. It occurs when a per· 
son is in employment of less than normal duration and IS seeking 
or would accept, additional work. 

Invisible under-employment is primarily an analytical concept 
refiecting a misallocation of labour resources or a fundamental im· 



balance as between labour and other factors of production. Cha-
racteristic symptoms might be low income, under-utilisation of skill, 
low productivity. Analytical studies of invisible under-employ-
ment should be directed to the examination and analysis of a wide 
variety of data including income and skill levels (disguised under-
employment) and productivity measures (potential under-employ-
ment) . 

Points of difference in the definitions and Concepts 

25. The Ministry of Agriculture and Irrigation (Department oi 
Rural Development) in a written reply furnished to the Committee 
have indicated the points of difference in the various concepts and 
definitions adopted by various organisations/bodies. 

l.L.D. Coneepts 

26. It has been stated that ILO concepts and definitions on unem-
ployment and under-employment relate to persons above a specified 
age and to short reference periods like a week or a day. And these, 
ill their formal ferm, would not be suitable far India where even 
young children are engaged in gainful activities and the employ-
ment market is so unorganised as to give rise to practical difficul-
ties of ascertaining precise activity status of persons in any refer-
ence period in unambiguous form. 
Concepts adopted by Censuses and NSS 

27. Regarding the Censuses of India, 1961 and 1971, vis-a-vis NSS 
Surveys, it has been stated that based on the C.S.O. (Central 
Statistical Organisation) standards of 1961, the chief differences are 
as follows:-

"While the NSS estimates would summarise the annual posi-
tion, spread as the NSS Surveys are over one year mini-
mising the seasonal effects, the same thing cannot be said 
of census data, because the Census is a one time opera-
tion at a given point of. time. Secondly, while the NSS 
data related to a common (though moving) reference 
periOld of one week for all activities, the census had laid 
down two differing reference periods one each for the 
seasonal work and regular work. Thirdly, the overall 
effect of the census data on unemployment would be 
akin to the usual status concepts of unemployment 
followedi.n the 27th and 32nd rounds of NSS, while the 
NSS e~timates for the eariler rounds using the CSO stan-
dards would be strictly based upon the current status 
approach. " 
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28. Regarding the NSS rounds 16th to 23rd, vis-a-tna the NBS 
27th and 32nd round'S it has been stated that iii the NBS 27th and 
32nd rounds, concepts and deftnitons would, in addition to includ-
ing those of the 16th to 23rd rounds, have certain additional alter-
native concepts buut therein. Firstly, while the NBS 16th-'.l3rd. 
rounds restricted themselves to adopt~ng only the current status 
approach, the 27th and 32nd rounds, have, in addition, collected 
data based upon the usual status approach also. Secondly, while 
the former rounds collected labour tim~ disposition of the em-
ployed by the number of hours worked by them during the refer-
ence week, the latter two rounds collected data on the activity 
status (of each person in the labour force) on each of the seven 
days of the reference week after ascertaining his/her actiVity 
status for each half of the day without going into the detailed 
labour-time disposition in terms of hours worked during the day. 
Thirdly, the former rounds of the NSS had restricted labour force 
status in urban areas only to the persons in the age group 15-59' 
years, the latter two rounds have realistically avoided such a'ge-
restriction. 

29. When asked whether the present definition adopted by NSSO 
was sound and precise to serve the purpose, the Ministry of Agri-
culture and Irrigation have stated in a written reply that the defi-
nition adopted for the 32nd round has been arrived at after con-
siderable discussion in the working group of experts on the subject 
set up by the NSSO and is satisfactory for the purpose in view. 

POsrition in other countries, 

30. The Committee desired to know whether any attempt had 
been made to compare the definition adopted in India with the 
definitions in vogue in other countries with! comparable socio-
economic conditions. In a written reply the Ministry have stated 
that regarding the employment situation, India is really comparabJe 
in socio-economic situation, pressure on land, industrial structure, 
urbanisation and population-size only to China in respect of which 
country no reliable data are available. Attempts made in compara-
tive study of the developing countries in Asia bring out the fact 
that most countries, particularly the smaller ones, depend upon 
statistics of job seekers re'gistered in the employment offices or 
employment exchanges for regular serial data on unemployment. 
In the case of the Philippines, a quarterly labour force survey of 
about 12,000 households yield estimates of unemployment, among 
other things. In this survey, only persons of 10 years of age and 
above are eligible for the status of being employed or unemployed· 
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(i.e. the labour force). Except for this age restriction, this survey 
.is akin to the NSS surveys of the 1960·s. Similar labour force SUf-

veys were conducted in some developing countries in Asia from 
time to time broadly in conformity with the 'I.LO. recommenda • 

. tions and their concepts of unemployment are broadly similar to 
,that of NBS-27th round based upon current status approach with 
.'the week as reference period. 



U .. 
MAGNITUDE OF UNEMPLOYMENT 

Three Rates of Unemployment 

31. Durin'g evidence the representative of the Planning Com-
mission stated that according to the employment situation in the 
country, three different types of employment/unemployment esti-
mates were needed. First was the estimate of chronic unemploy-
ment which would be measured by the number of I'ersons remaining 
unemployed throughout the year. The second estimate related to 
weekly unemployment which would bring out the .number of per-
sons who did not have a single hour's work on any day, during 
the reference week. The third estimate was attempted to bring 
out overall position of unemployment and under-employment which 
was measured in the terms of person days. Each person was asked 
whether he was employed on each day of the reference week or 
he was seeking employment for half-a-day. Each person's daily 
activity during the reference week was taken into account. The 
witness added that they would have liked this information to be 
precisely collected in terms of number of hours. But keepin'g in 
view the general socio-economic condition obtaining in the country 
and the limitations of conducting rural studies, it was not considered 
feasible to get the information in terms of number of hours. The 
witness further stated that in the Planning Commission it had 
been felt that for generating adequate employment opportunities in 
the country, the estimate of person days would bring out clearly, 
the additional work opportunity needed to be created to keep all 
persons seeking work fully employed. 

Estimates ef unemployment brought out 'by 27th NSS Round (1972-
73) . 

32. The 27th round showed an estimate of about 4 million 
chronically unemployed persons who reportedly remained unem-
ployed throughout a long period and it mav be interpreted that they 
formed the core of the unemployed in the conntry. They were 
about equaUy distributed between rural and urban areas. 

Number of unemployed person weeks 

33. In view of the fact that a large number of persons, parti-
-<:ularly the wage and salary earners and small artisans in rural 

11 
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areas and the self-employed in small enterprises and casual wor-
kers in urban areas, intermittently become idle for lack of work 
and keep their enterprises shut or lose their jobs and come out in 
search of work, attempt was made in the survey to identity anel 
measure the nature and extent of this kind of intermittent or seasonal 
unemployment. In addition to asking persons as to 'what they usually 
did, it was also asked what the persons did during the week previous. 
to the day the investigator visited their households? A number of them 
reported that throughout the reference week they did not have even 
an hour's work and they sought work or were avail8lble for work. 
As the survey samples were distributed over the entire survey· 
period of one year, provision was So made both in data col~ection 
and subsequent tabulaition of data that estimates of such persons 
for four different consecutive quarters or roughly for four different 
seasOlDs of the year could be obtained. These are estimates of un-
employed person-weeks or number of unemployed persons per 
week. 

34. According to the survey results, 7,45 million persons in ruraf 
areas and 2.60 million persons in urban areas (total 10.05 millions) 
were unemployed per week. The survey results reveal a 
variation of the rate over the year, the rate being highest 
in the 3rd sub-round i.e. during April-June, 1973, a relatively 
lean period in agriculture and lowest in the first sub-round. 
i,e. during October-December, 1972-a relatively busy period in agri-
cul1ure. Expressed in terms of estimated number of person-weeks 
the unemployed persons-weeks varies-the lowest being 8.61 million. 
during October-December, 1972 and the highest being 12,34 mil-
lion during April to June, 1973. 

Number of Unemployed Persons-days 

35. The employment situation in the country is such that the 
nature of employment sometimes varies from day to day even-
during the small span of one week. But while classifying 
a person by current weekly status, employment for even one-
hour on even one day of the week qualified a person to be categorised· 
as employed, no matter if on other days the person either sought worK 
or was available for work. The rate of unemployment obtained by 
using weekly status classification procedure, therefore, understated 
the incidence of unemployment as the priority to employment over 
unemployment was in-built in the data coLlection procedure. To 
oV'ercome this conceptual constraint, data on labour time disposi--
~on for each day or even for each half-day of the reference week 
for all those categorised as belonging to labour force by weekly 
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status classification were collected in the 27th round survey. In 
other worda collection of data on day to day labour time disposi-
tion for reference week ensured classification of persons in the 
,;ample households for each day and for some persons who had-
more than' one activity on a day for each half day of the reference-
week. In view of the adoption of the above procedure it was poe-
sible to generate estimates of person-days employed, person-days: 
unemployed and also person':days out of labour force on ~e average 
for the entire survey period and also for each sub-round period of 
the survey quantifying the extent of under-utilisation of the avail-
able labour supply. 

36. On the average over the entire survey period, about 19' 
million person-days remained unutilised on each day of the year 
1972-73. The extent of under-utilisation, varied from one.period of 
the year to another being influenced by and large by the tempo 
of agricultural activity in the country. It was found to be the 
highest in the months April to June, the lean period and lowest 
in months Ociober to December the busy period in agriculture. 

37. A statement showing person-days seeking and/or avaiJabl~ 
for employment in rural and Ul'ban areas in different States/Unfon 
Territories during the survey period 1972-73 is given below:-
= St3!:~~r!ion Territory Rural lJrbaD' ---- --- --------J 2 ~ _____ 4_. 

I. Andhra Prade.h '9°4 4'9' 
2. A'~am 77 '2 

3· Bihar 1877 '77 
4· Gujarat 480 ,8,. 

5· flaryana 104 43 
6. Himachal Prad~h 8 4· 

7· Jammu & Kashmir 123 '4 
8. Kamataka 936 246 

g. Kerala 1585 295 

'0. Madhya Prad~sh 589 1:16· 

JI. Maharashtra 1639 580· 

HI. Manipur I' 3 

13· Meghalaya 8 

14· Nagaland· • 
'5· Dri ... 950 60· 

16. Punjab '72 ~$ 

·The Survey \VIIS conducted in urban areal only. ' 
Source :-Nadonal Sample Survey Organitadon-27th round (1972-73). 
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It 
;,' ,1"/-' 3 4-

'7, Raja~than 994- 93 
18, Tamil Nadu lSall 5116 
19· Tripura 91 4-
.. o~ Uttar Pradesh 1043 174 
-.\I I. West Bengal 11111 ~4 

~!I. Chandigarh- - Ii 

113· Delhi 5 73 
a4· Goa, Damlln & Diu 58 9 
'25, Pondich~rry IIrl 8 

AJ.L INDIA 15,058 3,5'5 
.---.,~.-. ---. --"~----'-.--'-"'-'-------.---,,--.,----

-The Survey was conducted in urban areas only. 
S~urC6 :-~ational Sample Survey Organisation-II 7th round (19711-73). 

Dimensions of Under-employment 

38. According to the N,S.S.27th Round Survey results out of the 
total labour force of 240.12 million, about 62.05 million persons were 
EStimated as not having stable and adequate employment as per 
break-up given below:- . 

- - -" .-.. - .. -- ..... "... .. ,,_..._ .......... ----
(.,) Working a~ regular wage salary earner in farm non-

farm enterprise and alBo seeking work or available for 

Rural Urban Total 

additional work 11'17 11'04 4'alm. 

'(a) Working in own farm or non-farm enterprise and also 
seeking work or available for additional work . 14.13 I' 06 IS' '9 m. 

'(3) Ca~ual wage labour intermittently un-employed and 
~eekill~ w Hk or available for work 119' 65 \I' 99 3:l' 6sm. 

1(4) Helpers in farm and non-farm enterprisea, who in view 
of work inadequacy in the farm or non-farm enter-
prises, would have found work or would have reported 
available for work 

Estimates by Prof. Raf Krishna 

,om. 

TOTAL 

39. Estimates of the number of persons unemployed in the 
!Country in 1971 given by -Prof, Raj Krishna include the unemploy-
------'----------_ . 

• Reproduced from Bhagavati CoQUnittee Report, p. 54. 



15 
ed lS well as those under-employed and available tOl' additionaJ 
work, based on the average percentage derived trom the 17th, 19th 
and 21st rounds of the NSS, of the persons who were unemp'loyed,. 
severely under-employed (wdtking for 28 hours or less in the-
reference week) or moderately under-employed (working for more 
than 28 but less than 42 hours in the reference week). Accordinji( 
to two estimates given by him, the unemployed persons in 1971' 
included 9.1 million persons who were wholly unemployed as well' 
as either (a) 9.4 million persons who were severely unemployeG 
and available for additional work, Or (b) 20.2 mUllon persons who. 
were severely or moderately unemployed and available tor oddi-
tional work. Thus, he has arrived .at one estimate of 18.5 mU1ioD 
persons including the unemployed and those severely under-emp-
loyed and another estimate of 29.3 million persons includinr. the 
unemployed and those severely or moderately under-employed. 

Estimates by Bhagavati Committee 

40. According to the Bhagavati Committee Report the persons 
who worked for less than 14 hours a week cOMld appropriately be 
treated as requiring full time employment and the estimates of the 
unemployed should, therefore, include the ~rsons who were whol-
ly unemployed as well as those who had worked for less than 14 
hours in a week. The likely number of unemployed persons in 
1971 could in the opinion of this Committee.be taken as 18.7 mil-
lion, including 9.0 million who w.ere unemployed, and 9.7 million 
who worked for less than 14 hours a week and who may be treat-
ed on par with the unemployed. These would include 16.1 mil-
lion persons in rural areas (7.6 million males aDd 8.5 million 
females) and 2.5 million p'ersons in urban areas, These figures' 
could only very roughly indicate the dimensions of the problE'm. 

Estimates of unemployment at the beginning of each plan. 

41. According to a note received from the Department of Rural 
Development estimates of unemployment. at the beginning of each 
Plan period were as follows:-

First Plan (1951~56) 
Second Plan (1956-61) 
Third Plan (1961-66) 
Fourth Plan (19~74) 
Fifth Plan (1974-79) 

No estimat'" ' 
5 .' 31nillion (!a, 8 rural and 3.5 urban) 
, million . ; . 
No, e.uim,a~ 
N9 estiQ1.&te 

42. It waS stated that Planning Commissidh discontinued' mak-
ing estimates of backlog of':uriemployment ih'~ew of the T~conl­
mendation of the Committee of Experts on Unemp'loyment Esti-
mates, 1970 (Dantwala Committee). 
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STATISTICS COLLECTION MACHINERY 

43. The Census Commissioner, the National Sample Survey 
Organisation (NSSO) and the Director General of, Employment and 
Training are collecting, information regarding employment and un-
employment at 'the Central level. At, the State level, the State 
Statistical Bureaus' have been set up and they eollect the same in-
formation as NSSO. 

Cemus Data 

44. The Census is conducted every ten years. The data on un-
.employment, collected in 1961 census, were published by 1966. With 
:reference to the data on unemployment referred to earlier so far as 
it relates to the 1971 census, it has been stated that the data on em-
ployed and unemployed based on one per cent sample were pub-
lished in October, 1972. The data on employment on full count were 
published by December, 1972. The Committee have been informed 
that further data on employment and unemployment based on 10 
per cent rural and 20 per cent urban samples are being published in 
instalments and some of, them have already come out. 

NationtLl Sample Survey Organisafion 

45. The National Sample Survey Organisation collects data 
through sample survey based on scientific technique of random 
sampling through household enquiry both in rural and urban urcas. 
In the ten years programme drawn by the NSSO, the subject of 
employment and unemployment is covered every five years. 

Organis4ti0'R4tSet up of NSSO 

46. The Committee have been informed that the field work of 
the surveys is got executed through the Field Operations Division 
(FOD) , of the NSSO. FOD has a Headquarter office at' Delhi, 5 
Zonal offices located at Nagpur, Jaipur, Allahabad, Bangalore and 
Calcutta, 41 Regional offices and 115 Sub-regional offices spread over 
the whole country. Each Sub-regional office normally covers two or 
three districts. Each State has got 1 to 4 Regional offices depending 
upon its size. While Sub-regional office is beaded by a superin-

16 
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-aeI1dent, ·the Regional Oftice is headed by an Assistant Director. It has 
been stated that the primary work is done through the staft located 
.at Sub-regional offices as well as the Regional oftlces. In the case of 
.socio-Economic Surveys, the Investigator is the prin1ary worker 
who visits the sample villages and blocks aftd conducts the enquiry 
.by contacting the· households and filling up the schedules. The 
'Work of the investigators in the field is supervised and inspected by 
Assistant Superintendents. 

47. A continuous watch is kept on the field work to ensure the 
·quality of data. All technical staff are trained at the five zonal 
training centres where the staff are given a thorough reorientation 
in the programme besides f.undamentals of the theory of Statistics, 
Mathematics, Economics and Accountancy. Besides this, regular 
1raining camps are also held at all India, Zonal, Regional and Sub-
regional levels every year to impart training in field methodology. 
<leftnitions etc. for the survey of each round. 

Publication of National Sample SUTvey Data 

:48. In regard to the survey conducted during the 27th round 
(October 1972--September 1973), the Committee have been informed 
that the first results giving some summary information for 10 States 
and 1 Union Territory based on the first two sub-rounds (October 
12 to MarCh, 73) were brought out in December, 1974. The results 
-of the remaining States and Union Territories were released in the 
'~ourse of the subsequent one year. The publication of another series 
'tlf results relating to the 3rd and 4th subrounds (April 73 to Septem-
ber 73) and all the four sub rounds combined started in November, 
1976. All India results were brought out in June, 1977. It has been 
-stated in a note furnished to the Committee that there has been 
some delay in publishing the results of these surveys and measures 
have been taken to reduce the time lag between completion of field 
work and availability of data. 

49. Explaining the reasons for delay in publication of NSS data 
it has been stated that data on employment-unemployment il'l the 
'27th Round survey were collected from about 2 lakh households i.e. 
in respect of roughly 10 lakh individuals. Commensurate 
with tht1 huge work involved, the available resources were 
falling short. The tabulation of data was, therefore, carried out 
--partly manually and partly through the conventional Unit Record 
Machines. Hence, the results were released in aphaMd manner. 

50. The Committee have been informed that the Governing Coun-
-eU of the NSS Organisation has decided that efforts should be made 
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to ~e that the results of each Round of NSS should be released with-
¥;l ,8 . period of one year. after the completion of field work. Efforts 
are, therefore, being made to. release the results of the current 
Round.ot NSS (32nd Round) by June, 1979. The NSSO has taken 
the following steps in this direction: 

(a) scrutiny of field data has'been decentral1sed. 

(b) progressive use of computerlsation is being resorted to. 

(c) an additional shift is being run in the Punching Unit of 
the Data Processing Centre, Nagpur and Delhi and sim'!-
lar additional shift is being introduced soon in D. P. 
Centre, Calcutta. 

DirectO'l'ate General oj EmploymE!'nt and Training. 

51. Information about job seekers registered at various employ-
ment exchanges is collected and compiled by DGE&T. This infor-
mation is based on the registrations at employment exchanges. It 
bas been stated that since the registration is optional and is also 
open to the employed persons seeking better employment, the 
figures do not indicate the precise extent of unemployment/under-
employment. 

52. Information regarding job seekers is sent by employment 
exchanges to DGE&T in monthly returns. The data are compiled 
and are generally ready for use within a month and a half. Infor-
mation with regard to special categories of job seekers as well as 
vacancies notified to employment exchanges is also collected by 
DGE&T from employment exchanges through periodical returns. 
It has been stated that the information is compiled without much 
delay. 

53. It has been stated that the Directorate General of Employ-
ment and Training has been compiling Statistics in the limited field 
of the number of job seekers category-wise, satisfactorily. 

54. On the question of feasibility and desirability of allocating 
the role of collecting statistics about the magnitude of unemploy-
ment/under-employment in ruJ;'alas well as urban areas to Employ-
ment Exchanges it has been stated in a note furnished to the Com-
mittee that the Employment Exchanges, as is well-known, are acting 
as a referral agency for promoting employment of those who seek 
·jobs through their assistance. The registration at. Employment 
Exchanges i.voluntary. Th'erefore, the data in respect of regIs-
trants at employment exchanges forwarded by the various employ .. 
ment exchanges to. the Directorate General of Employment and 
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Trailling (~nistry of Labour) is .only in respect PI. candidates who 
want' 'to ,~ai1 of, the ~vice$ of the emploYlUfPlt ""changes. There 
being no obligation on the part of employers in the private sector 
for recruitment exclusively through employm~~ exchanges the 
figures of job-seekers provided by the employment exchanges do 
not signify the exact magnitude of unemploymentjunder-employ-, 
ment. 

55. As employment exchanges cater to the needs of the orga-
nised ,sector, they are mainly located in urban centres. The Com-
mittee have been informed that there is one employment exchange 
in almost every district. 

56. In view of the fact that registration with employment ex-
changes is only voluntary in character and in view of the limited 
number of employment exchanges and their locations, the Minis-
try of Labour have expressed the view that it would not be possi-
ble for employment exchanges to collect statistics about the magni-
tude of unemploymen:t/under-employment in rural as well as urban 
areas. Furthermore, the staff available with employment ex-
changes is limited and the exchanges are themselves under the 
State Governments. It has therefore been stated that it would be 
difficult to entrust this work to them. 

Data collection at State level 

57. At the State level the data is collected by the State Statis-
tical Bureaus and is tabulated by the State Governments them-
selves. ~, '1 ~'! 

58. The Committee were informed during evidence that all India 
figures as well as the State-wise figures were collected on the basis 
of a Central sample in the NSS. However, the reliability of the 
State estimates differed depending upon the size of the sample. If 
the States want estimates of their own they supplement the Central 
sample by a matching sample, though the concepts and definitions 
are the same. The training is also the same and is imparted cen-
trally. The States Bureaus of Economics conducted other surveys 
also. There was a provision for the States to participate in the 
NSS on matching basis. This was not only for employment and 
unemploYment but whatever sample surveys are conducted by the 
NSS, the States were equal participants. 

59'. Asked if there was any kind of coordination with the State 
Governments, the representative of the NSSO stated:-

"I must admit that we have received reports from only three 
State Governments. Of all the States which partiei-
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pated in the 27th Round of NSSonly ~eeStates (Pun-
jab, u..P. and Goa) have sent their reports. a a num-
ber of States the data have been'tabulated. but the States 
have not brought out the reports. In a few other States 
the data are still being tabulated." 

60. The representative stated that the Bureaus of Economics and 
Statistics were aware of the problem. He informed the Committee 
that in view of the importance that the Government was attaching 
to the problem of unemployment a scheme had been prepared to 
pool·· the Central and States' data. That scheme was stated to be 
under consideration of the Planning Commission. As soon as the 
scheme was sanctioned it would be pursued with the States and the 
tabulation of the Central and States' data would be synchronised. 
Once the tabulation was synchronised ~he results would be pooled. 

61. The Committee wanted to know how far it was feasible or 
practicable to evolve on a regular basis -it standing machinery to 
collect statistics regarding unemployment and under-employment 
at the village level through panchayat samities and Revenue Offi-
cers, etc., and then to consolidate them at the State level, for the 
State, and at the Central level for the whole country. 

62. It has been stated in reply that it may not be feasible for the 
local agencies to collect any comprehensive data on all aspects of 
unemployment and under-employment similar to thOse collected by 
the NSSO, keeping in view the complex nature of the conoepts and 
the difficulty of the level of agency in understanding and putting 
across such difficult concepts and the problems of organisation on a 
massive scale. However, what is perhaps possible for them to do 
is to maintain a simple register of job-seekers, and job-plac€)Jllents 
in their areas after imparting some elementary training to: them. 
But this registration method, if adopted, at the level of ea.ch village 
Panchayat, wuuld therefore involve provision of regular machinery 
for ~egistering job-seekers (both unemployed and under-empl~ed). 
As at present, the State is not legally obliged to provide jobs to 
job-5eekers, the registration could only be voluntary an the part of 
the job-seekers, as compulsory registration may not be easy or 
purposeful. It has been the experience of the Employment Ex-
changes that people sought jobs not only when they were without 
one. but also when they wished to augment their income by taking 
up an additional job or when they wished to change over to better 
jobs than they currently held. This is likely to involve problems 
of estimating un-registered unemployed and employed registrants 
and of· accounting for. multiple registrations for derlvingreasonable 
estim.tes of rural unemployment. These points need to be kept in 
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view if and when the registration method is adopted by the local 
agenices. 

Employment Guarantee Scheme of Maharashtra. 

63. The Employment Guarantee Scheme was introduced in Maha-
rashtra in 1972-73. The aim of the scheme is to provide gainful and 
productive employment which may be gainful to the individual and 
productive to the economy. Under the scheme guarantee of un-
skilled employment is prwided to all adult persons reSiding in the 
rural areas who have attained 18 years of age. The scheme provides 
for registration of names and addresses of persons who volunteer 
to work. Such registration is to be done at the headquarters of 
the Gram Sewak or Talathi as the State Government may specify 
within whose jurisdiction the village where the person resides is 
situated. 
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RECOMMENDATIONS 

&t. The Committee have noted the various definitions and CGID-

eepts of unemployment and under-employment evolved and varying 
estimates of the numba- of unemployed and under-employed made 
by diftet'ent organisations from time to time. The 1961 and 1971 
censuses collected data on unemployment by applying certain con-
cepts and definitions evolved by them but no data regarding under-
employment was colleded in thefie censuses. The Planning Com-
mission estimated the number of unemployed in the country at the 
beginning of Second and Third Five Year Plans but discontinued 
the practice in view of the recommendation of the CommiHec of 
Experts on Unemployment Estimates, 1970 (Dantwala Committee) 
which, inter alia, observed that the estimates of unemployment 
and under-employment presented in one-dimensional magnitUde 
were neither meaningful nor useful indicators of the economic situa-
tion. 

65. The last survey on unemployment and under-employment-
the 27th round-was conducted by the National Sample Survey 
Organisation (NSSO) of the Government of India in 1972~73 and 
the next in the series-the 32nd survey-is at present under pro-
gress. According to the Committee on Employment (Bhagavati 
Committee), 1973, the concepts adopted in NSS 27th round (with 
which the Bhagavati Committee agreed) conformed as closely as 
practicable to the recommendations of the DantwaJa Committee OIl 

the point and "these may be sufficient for our present needs." They, 
however, emphasized that "in a dynamic situation there can be no 
finality about the concepts and definitions of employment, unemploy-
ment and under-employment and the subject has to be reviewed at 
suitable intervals so that while comparability is maintained as far 
as possible, the changing conditions and requirements of the users 
of data can be taken note of and satisfied by suitable modifications 
in the concepts where considered necessary." 

66. Based on the 27th round of survey (11972·73) .the NSSO have 
brought out three different estimates of unemployment from three 
different angles. According to the first estimate there were about 
4 million "chronically unemployed" persons in India (about 2 
million each in rural and urban areas) who bad practically no work 
continuously over a long period and who were available for work 
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*ro ... hout the period. Accordina" to the sec:ond estimate there 
were 10.05 million tteurrcntiy uemp!oyed'" persoas (7.4.5 miWon iD. 
rural area5 and 2.60 million in urban areas) who were without any 
job whatever during a short period of ODe week and available for 
work. (The "chronically unemployed" would, in general, from part 
·of the number of "currently unemployed"). According to the third 
estimate on current tUlemployment including visible under.em-
ployment there were about 19 million person-days which remained 
UDutilised on a typical day of the year covering the entire survey 
period (October 1972-September, 1973). This includes the total 
number of peroon-days spent in unemployment (viz., being without 
a job and being available for work) by both those "currently un-
employed" in a week and those, though partly employed in a week, 
seeking or available for additional work in tbe week. In addition 
to the unemployment position stated above the 27th round of 
survey also estimated the dimension of under.empl~ment situa-
tion in the country. According to the findings of the survey there 
were about 62.05 million persons who were usually employed but 
were also available for additional work or in other words did not 
have stable and adequate employment. 

67. The Committee have been informed that in the 10-year 
programme drawn up by the National Sample Survey Organisation 
(NSSO) the subject of employment and unemployment i!l covered 
every five years. The All India results based on the NSS 27th 
round of survey covering the entire country which was conducted 
in October 1972-September, 1973 were brought out in June, 1977. 
The re!lults of the NSS 32nd round of survey on unemployment 
and under-employment are expected to be available by June. 1979. 

68. At this stage, the Committee do not wish to go into the details 
of concepts of unemployment and unde·r-employmcnt el'olved by 
various experts nor have they any comments to make on the concepts 
followed or methodology adopted by the National Sample Survey 
Organisation in collecting data on unemployment. 

69. All that the Committee wish to state is that in view of the 
decision of the Government of India to remOVe unemployment in 
the country in the next 10 years, it is necessary, nay vital, to 
have a clear picture of the size of the problem of unemployment 
from season to season and year to year not only to know the magni-
tude of the challenge before the country but also to watch the rate 
of progress of the various employment generating schemes in !lo!v-
ing this problem. The Committee feel that unless comparative 
figures of unemployed persons are available at frequent intervals 
in respect of each State and also each District, the Government 
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may be severely haadieapped ill devising employment sehemes 
saited teaNas where the unemployment position' may be' acute and 
in making timely and OD-c01ll'8e improvements in the schemes in 
the light of the results. ID the opiDioIl of the Committee the data 
collected. by the Natio:bal Sample Survey Organisation would not 
be sufficiently useful to the Govemment in the iD'Iptementation uf 
their to-year plan to remove unemployment in the coantry firl'ltly 
because it becomes available after long intervals (~years) and 
secondly because- their data which also includes even those persons, 
like small childr.en who should be in scbools rather than counted 
in labour force and for whom Government may not be called upon 
to provide employment on urgent basis, tends to give a rather 
inflated picture of the problem. 

70. Against this background, the Committee feel that there is 
need to evolve simpler concepts and methodology to assess the 
magnitude of unemployment at more frequent intervals than those 
employed by the National Sample Survey Organisation. The Com-
mittee are aware that the results obtained under any other System 
may not be as detailed or scienti!fic as available under the NSS 
system. But, in the opinion of the Committee, for the success of 
the time-bound campaign against unemployment, it will be more 
useful to have for day to day reference purpose even rough and 
tess scientifically collected statistics about actually unemployed 
persons every 6 months or so than to have more detailed and more 
scientifically collC4:ted statistics after a lapse of 5·6 years. The Com-
mittee, therefore, feel that without prejudice to what is being done 
at present by the National Sample Survey Organisation tbere is an 
imperative and urgent need to evolve a new mechanism to feed 
the Government with estimates of unemployed persons in each 
State and in each District for successful implementation of their 
to·year plan to remove unemployment. 

71. It is with this approach in view that, based on their study 
of the problem of Rural Employment, the Committee wish to make 
the following suggestions for instituting a system of collecting 
data on unemployment in the rural sector:-

(a) There should be a standing arrangement at the level of 
the basic unit of administration in each State to assess 
the number of unemployed persons residing in the juris-
diction of that unit. The basic uuit may be a village or 
a cluster of villages, a town, a tehsil headquarter or tbe 
like which forms an administrative unit at the local 
level. 

(b) The task of collecting statistlts o. unemployment should 
be entrusted to the already existing ageneies at the level 
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of. these Wlits, viz., PaDchay_t, Panc:b~at SaaUti, Anchar 
Panchayat, Mwdeipa1lty, any other uait of local self-
govemment or Revenue Officer, assisted by local scbool 
teach~rs,gram sewaks etc. 

(c) Each desipated authority should OPeR a· Replter of Job 
Seekers and enter therein names of all thole persons 
(men and women) residing within its jurisdiction, who 
oiler themselves for employment. The registration 
should preferably be twice a year~nce during cropping 
season and again during DOD-cropping season. 

(d) If at any time, unusual seasonal conditions, like drought, 
develop in any part of India or some natural clliamity 
occurs, special etlorts should be made to coU('ct data 
about persons who seek work during tbat period. 

{e)' To emure regular and timely collection of stati~tics It 
will be desirable to otler incentives to the agencies (in-
cluding corporate bodies) and personnel engaged in this 
task. 

(f) As regards minhnum age for registration in the Register 
of Job Seekers, the Government may determine the age 
limit keeping in view the I.L.O. Convention on the 
subject, provisions of Article 45 of the Constitution, the 
Employment of Children Act, 1938 and the Employment 
Guarantee Scheme of the Maharashtra Government. But 
children who should be studying in educational institu-
tions should not be registered as job-seekers for this 
purpose. The age limit thus determined should be 
observed uniformly in all the States and Union 'lerri-
tories. 

(g) The statistics collected at the basic unit level should be 
consolidated at the level of Tehsil/Block. District and 
State Headquarters under the guidance of tbe Statilltical 
or Planning Unit of the State Administration. Tl}c All 
India figures should be consoIidatedby a central agency 

. to be nominated for the purpose. 

(h) The statistics collected and consolidated at each level 
should be subject to sample checking. 

(i) As conditions may vary from State to State or even 
from region to region in the same State, the details of 
machiner:y aod methodology for each ,.,gion/State may 
be carefully worked out to suit the local condition!';. In 
doing so, the machinery and methodology evolved in 
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Maharashtra for tbe purpose of registerihg the names of 
job-seekers may also be studied. 

(j) The State Governments should be made responsible for 
aU operatiohs in this process within the States and the 
Central Government should co-ordinate the work amoDi 
the States. 

72. The Committee need hardly stress that the success of this 
-experiment would depend on the active cooperation and willing 
participation of the State Govemments and they would, therefore, 
like the Central Government not to spare any efforts to persuade 
-the State' Governments to join in this scheme whole heartedly and 
earnestly. 

73. The Committee would be keenly watching the progress of 
implementation of this scheme and would like to be informed ('If 
it within a period of six months. 

NE.'W DELHI; 
April 25, 1978 

Vaisakha 5, 1900 (Saka) 

SATYENDRA NARAYAN SINHA, 

Chairman, 
Estimates Committee. 



APPENDIX I 
Concepts and Definitions in Regard to Employment and Unemplol/-

ment Adopted By C. S. O. (1981) 
(Vide pGf'Q 14, page 3) 

1'1\ u.rban. areRIi. 

The 'unemployed' category (:onsiats of all pel'BOIl5 who having 
no jobs or enten1rises of their orders had not wwked even on a 
single day during the reference wt>ek and were currently lookin, 
for fllll time work. Lt includes: 

(i) persona whOfle emp!oyuumt 01' mean. at. Elf-employment 
was discontinued whetbel' templl'arily, indeftntely or 
permaJ1!fltly, ea:ept for such reaiODI 8i Ulgse mention-
ed in the definition of 1Mb-cateeo.ry (ii.) of the "employ-
ed" category; and 

(il) persons who were looking for work for drae In\ time; 
but excludes penons below the age 14 (i.e. persons who 
have not completed J 4 years of age} and ave the age 
of 60 i.e. persons who have comple~ years of are 
or more. "Full-time" means the normal full-time 
hours of work for the type of work (occupation) 
looking fO't and may differ from occupation to 
occupation. In case of doubt, six hours or more per day 
may be considered 88 full-tilN\ The 1IIIIIieImuIioned 
persons, are to be regarded as '1ookinc 6u- .... k"-

(a) those who were on the live registers of employment 
exchanges at the end of tDe I'8fereIwIe week; 

(hi) those who had put in wriUMt .I~ for jobl 
during the two months preceding lh. end at the re-
ference week anQ were awaiti.., the 1WU1ts of the 
applica tiona; 

(c) those who had COnltacted prospective., employers at 
least once during the reference week for employment; 

(d) those who could not. t!OJlI::.act prospective eIl\ployen 
during the reference week because of ill-heal$&, diJ.. 
ability, bad weather or other similar reuol!lS, provided 
they had contacted them for jobs before the contin-
gency and in any case within the preceding two 
months; 

27 
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(e) those who did not make any tangible effort to secure 

employment as per (a) to (d) above und~ an expec-
tation or re-call to jobs which they had temporarily 
left, believe that no Qiternative opportunities existed in 
the locality or other siJnjlar reasons that could not ~ 
helped~ 

The "e;mployed" category consists of-

(i) all persons who haeL, worked for payor profit on a~ least 
" ope'day during the referenC'e week on some economic 

~' ... I,' J",~ctivitY; 

" ", 

(if) a:11 persons who had jobs, ()II' oWn enterprises, professions 
or vocations but were temporarily absent fI10m work 

""" . "during th.ereference week for reasons of illness, injury 
,(,,' . f1t other physical (Usability, bad weather, 9~.rike or lock-

,~,,;!;'. '" out, 'paid lay-off, paid vOCA'tion forrest or recreation, or 
;" "I", .•.. 'a.ny other causes inc}udilng social"br re!iwous necessitat-

ing temporary absence from work, 
(iii) unpaid helpers who had assisted in the operation of an 

economic activity on at least one day during the refe-
, renee week. 

Paid 'apprentices are included under (i) or (ii) as the 
. case. may be depending on whether they '~'orked during 
'the 'y:eek or nolt. Unpaid apprentices are included under 
. (iii). 

, AU' perion not classifi8lbleeither as "employed" or as "unemp-
loyed" aCcording to the above definitions are automatic-aUy to be 
categorised as '~not in labour force". They may consist of: 

(a) persons below the age of 14 and above the age of 60 not 
already in employment; and 

(b) students, housewives, pensioners, non-working prcprie-
tors, rentiers, beggars, and others not already in em-
ployment and not currently looking for work. 

",lnR'I,I,,,al ar~a$. , 

·'\·The under-metttionedperson$ are categorised as "unemployed". 

~.'~ " ,~t ~~l1S who owing to lack of work had not worked even on 
'j.~ .sJ1p~ d~y. during the ~ference week and were currently availa-
~le for ~rk. are c~legorised as "available for work". They include--

(1) persons seeking work through employment exchanges, 
intermediaries, applications or direct contact.s; and 
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(it) persons not see~ng work but available for work at cur-

rent rates of remuneration in prevailing conditions of 
work. , , 

The under-mentioned persons are categorised as "working": 

(i) a.U persons who had' worked for payor profit on at least 
one day during the reference week QPo" ~, e9~~~9! 
acthri1ty; '~., " 

(ii) aU persons who despite availability of work, bad nbs .. 
tained from work during the reference week 'for reasons 
of illness, injury or other physicBl disability, bat! We8'" 
ther, festivals social or' relig~ouSfurtctiohS ot other CGft .... 
tingencies, necessitating temporary abs'enee" from work:' 

, I ~ J... "., 
(iii) unpaid helpQrs who had aSl!isted in the operation.Qf '~ 

economic adtivity on at least one day during, the rf~' 
rence week. ,_. ., , -

ALI persons who are not classifiable either as '''wotking'·'ot 'Il)) 
"available for work" according to the above dcftnitimis' ate aUtIjJ 
matically to be categorised as "economically Inactive.," They" may 
con-ust of persons too young or too 01d to work, disabled' or iftfill'm, 
persons living on past savings or properties without workirig; pert; 
Bioners and rentiers, students, housewives, beggars" etc.' 'r'\; ", 

" " t, r,:" • ',. ,'" 
"Under-employment" according to a resolutioJ). ot, ~!Nin~ 

International Conference of Labour, Statisticians,· ','~.~ \w~ 
persons in employment wno are not working full time,wq\1l.d ,~ 
able and willing to do more work than they are actually perform-
ing, or when the productivity or income" of persons in'ttmp16Yntent 
would be traised if they worked under improved condithms 'of 'PIO-
duction or transferred to another occupation, account· beiAg ·takleO 
of their occupational skills". The resolution mentidns, in ",...~uiH, 
two categories of under-employment, viz. ' ~"; 0"·,,, 

(a) visible under-employment which invoiv~s sholi1i'Thin 
. ' """"""" normal periods of work and whi,ch is characterist\c .~ 

persons involuntarily wo.rking parttme; . " , '" 

(b) invisible under-employment which is charaeterlatfc :of 
persons whose working time is not, abnonnal1y·reduced, 
but whose earnings are abnormally low or whbsejobtda 
not permit full use O'f their capacities or tddlls(~ 
times called disguised under-employment), or VIlho., are 
employed in establishments of eoonomic units whciSe pro-
ductivity is abnormally low (sometimes called 1X;tenUIA 
under-employment) ."",' 



APPENDIX II 

(Vtide para 17 page 4) 

r,",~ ~s of tIN CO'mImitt.ee oj EzpeTta on Unem-
ployment Estitm4tes (Dantwala Committee)-lt'lO 

1. In the nature of the socia-economic conditions prevailing in 
the coun1lry with the preponderance of the unorganised sector in 
apulture and household industry, the dividing line between overt 
unemployment and under-employment is thin and hence no precise 
eetimates of unemployment for the population as a whole is possi-
".H_ the pnJCedure hither to followed to' clalSiiy the pepulu-
tien into categories, ~i.z., -employed, unemployed and ootaide laboul 
forc~ based on the particulars for a per:od of one week of reference 
may be given up. Instead a measure of level or rate of employment 
and unemployment in the economy may be attempted by ;referring 
to the daily recorded data on diverse activities pursued by them 
durtni a period of, say, 7 days, Under this approach the unit of 
analysis or more appropriately the reference period is one day, but 
in order to have more reliability and also to make a more precise 
analysis of labour time disposition, data may be collected for a period 
Of '1dayJtpe'eftdiDg the day of emquiry, (Incidentally, the !«Ord-
... flfbafcsmatien for 7 days is also expected to. link up the data of 
die pi8t as well as pl'ovide for i4'lternati~nal eomparison). 

2. The appropriate measure suggested is tlae number of recorded 
da,ys 01 uDemploYl1lent exp!'e5sed as a percentage of the total num-
Au of da.ys on which the persons are in labour force (employed and 
upemployed). TWa measure should also take into account the in-
tenSity of unemployment for different days as 8 whole and not neces-
sarily hours of work which various over occupations and regions 
rendering it ditfteult for aggregation, Since there a~e seasonal 
Wuetttatkms ttl the intensity of employment, reHab1e estimates 
should be available for different sub-Nmnds (seasons) . The level 
of ~yment so measured. will indicate the rate of under-utili-
Iai_of the ava1lable labour force supply but not provide a simple 
·lIleMUl'e of the level of unemployment in terms of number of per. 
mD& . for ctil2rent .teUODS. 

3, Analysis should be attempted for different usual-status catego. 
.rill 1akin& into account such important ~haracterlstics as region or 
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State, sectors( aee, rural/urban, status or class of worker, industry, 
occupation and educational attainment and also seasons. 

4. For a proper study of unemployment and under-employment, 
supple~ental information on wage ,.twa, ;bours of work, other lac· 
tors like frequency of cropping, irrigation facilities, shculd be col-
lected.Particularly, the category of unpaid family ettterprise 
workers should be segregated for study. In order to gain an in-
sight into th~ actual conditions of labour supply, probing questions 
will.have to be put to the various categories regarding their eom-
mitment to the labour market, availability for alternative work, 
reasons etc. 

5. There may be a .eomprehensive labour force survey at quin-
quennial intervals covering both the rural and moban 8reas. The 
scale of the s\lJl'Vey should be large enough to pennitestimates at 
State level. If, neoessary, as 80tl alternative the sample may be 
spread over On a continuous basis and a kind of moving average 
built up, 

6. The Employment Market InformatioC'Il (E.M.I.) programme 
organised by the Directorate General of Employment and Training 
may continue as it serves as an important baTOm~er of the chang-
es in the organised employment. 

7. The data relating to persons on the Live Registers (If Employ· 
ment Exchanges have certain limitat:ons for attempting estimau.-
of unemployment and some adjustments will have to be made be-
fore use. Even such corrected estimates cannot be regarded as re-
liable indicators of urban unemployment. Surveys may be orga-
nised periodically to provide correction factors· to arrive at estimat-
es at urban unemployment from the Live Register Data. 

8. The population census Organisation 'Should not be burdened 
with the task of eollect:ng data on u~loyment. 

9. Estimales of growth in the labour foree, additional employ-
ment generated in the plans ~n-:l of unemployment at the end at 
the plan period, presented in one-dimensional magnitudes are neither 
meaningful nor USeful as indieators of the economic situation. This 
practice may be 'given up; Attempt could he ttlade to identify the 
demand likely to be generated for particular eategcnes by labour 
as a result of various developments envtsa~nnder the Five Year 
Plans. Such efforts should be constituted mttially for sectors where 
the personnel or labour requirements ean be clearly recognised. In 
the meanwhile, detailed studies should be'made continuously to 
pennit more precise estimates of employment generated in other 
sectors of the economy. 
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51. No. 

APPENDIX m 
Summary of RecommendationB/Conclusiom contained 

in the Report 

Referenre to Para No. 
of the Rep::>rt 

---------------... 
Recommendation/Conclu-

sion 
--- -"- -------.--.------- - , ---------

1 

1 

2 

-68 

69 and 
70 

3 

At this stage, the Committee do not wish to 
go into the details of concepts of unemployment 
and under-employmllnt evolved by various ex-
perts nol' have they any comments to make on 
the concepts followed Or methodology adopted 
by the National Sample Survey Organisation in 
collecting data on unemployment. 

The Committee feel that there is need to 
evolve simpler concepts and methodology 

to assess the magnitude of unemprloyment 
at more frequent intervals than those 
employed by the National Sample Survey 
Organisation. The Committee are aware that. 
the results obtained under any other system _ may 
not be as detailed or scientific as available 
under the NSS system. But, in the opinion of 
the Committee, for the success of the time-
bound c~mpaign against unemployment, it will 
be more useful to have for day to day reference 
purpose even rough and less SCientifically col-
le::ted statistics about actually unemployed per-
sons every 6 months or so than to have mol'fl 
detailed and more scientifically collected statis-
tics after a lapse of 5-6 years. The Committee, 
therefore, feel that without prejudice to what 
is being done at p'l'esent by the National Sample 
Survey Organisation there is an imperative and 
urgent need to evolve a new mechanism to feed 

.. ....l " .. :.1' ... /o.~--~'--.~ •..... ----. 
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the Government with estimates of unemployed 
persons in each Sbte and in each District' for 
successful implementation of their lO-year plan 
to remove unemployment. 

71 It is with this apP'roach in view that, based on 

, 

their study of the problem of Rural Employ-
ment, the Committee wish to make the following 
suggestions for instituting a system of collect-
ing data on unemployment in the rural sector:-

(a) There should be a standing arrange-
ment CI.t the level of the basic unit of 
administration in each State to assess 
the number of unemployed persons 
residing in the jurisdi~tion of that 
unit. The basic unit may be a village 
or a cluster of villages, a town, a tehsil 
headqu~.rter Or the like which forms 
an administrative unit at the local 
leve~. j 

(b) 'The task of collecting statistics on 
unemployment should be entrusted to 
the already existing agencies at the 
level of these units, viz., Panchayat, 
P.n~.h,ayat Samiti, Anchal Panchayat, 
MuniCipality, any other unit of local 
self-government or Revenue Ofticer, 
assisted by local school teachers, gram 
sewaks etc. 

(c) Each designated authority should open 
a Register of job seekers and enter 
therein names of all those persons 
(men rnd women) residing within its 
jurisdi;:tion, who ofTer themselves for 
employment. The registration should 
preferably be twice a year-once 
during cropping season and again 
during non-cropJ1ing season . 

.... , ....... -------~.--.---.-.- .. -.. -- .. -----
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(d) If at any time, unusual seasonal con· 
ditions, like drought, develop in any 
part of India or some natural calamity 
occurs, special efforts should be made 
to collect data about persons who seek 
woI'k during that period. 

(e) To ensure regular and timely collec-
tion of statistics it will be desirable 
to offer incentives to the agencies 
(including corporate bodies) and per-
sonnel engaged in this task. 

(f) As regards minimum age for registra-
tion in the Register of Job Seekers, 
the Government may determine the 
age limit keeping in view the I.L.O. 
Convention on the subject, p'rovisions 
of Article 45 of the Constitution, the 
Employmqnt of Children Act 1938 and 
the Employment Guarantee Scheme of 
the Maharashtra Government. But 
children who should be studying in 
educational institution should not be 
registered as job--seekers for this pur· 
pose. The age limit thus determined 
should be observed uniformly in all 
the States and Union Territories. 

(g) The statistics collected at the basic 
unit level should be consolidated --at 
the level of Tehsil/Block, District and 
State Headquarters under the guid-
anCe of the Statistical or Planning 
Unit of the State Administration. The 
All India figures should be consoli-
dated by a central agency to be nomi-
nated for the purpose. 

(h) The statistics collected and consoli-
dated at each level should be subject 
to sample checking. 
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(i) As conditions may vary from State to 
State or even from region to region in 
the same State, the details of machi-
nery and methodology for each region/ 
State may be carefully worked out 
to suit the local conditions. In doing 
so, the machinery and methodology 
evolved in Maharashtra for the PUT-
p\:>se of registering the names of job-
seekers may also be studied. 

(j) The State Governments should be 
made responsible for all operations in 
this process within the States and 
Central Government should co-ordi-
nate the woI1c among the States. 

72 The Committee need hardly stress that the 
success of this experiment would depend on the 
active co-operation and willing participation of 
the State Governments and they would, there-
fore, like the Central Government not to spare 
any eft'orts to persuade the State Governments to 
join in this effort whOle heartedly and earnestly. 

73 The Committee would be keenly watching the 
progress of implementation of this scheme and 
would like to be informed of it within a period 
of six months. 

GMGIPMRND-LS 1-426 LS-26-4·78-1050. 
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